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pipelines in difficult terrains. The oth~r 
objectives inter-alia are operatIOns In 

hilly terrains, tourist chart ers, pass
enger transport from airports to central 
points in cities and relief operations 
during national calamities. 

, (c) and (d).. A Committee has been 
constituted by Government to formu
late' a dt:tailed project report. The 
Committee has been asked to submit 
its report by 15th March, 1958. 

Assililllnce from Uelhi ~1.oUlltainet'rlng 

Association for Cell'bration of 
International Youth Year 

10. SHRT ANANT PRASAD 
SETHI : 
SHRI ANIL BASV: Will 

the MINISTER OF TOURISM AND 
CIVIL AVIATION tPARYATAN AUR 
NAGAR VIMANAN MANTRI) be 
pleased to state: 

(a) whether his Ministry plans to 

organise activities during the year as 
part of celebrations of International 
Youth Year and inviting youth p,lrt i
cipation from India and abro,\d ; 

(b) whether trekking programmes 
in Sikkim are :llso included in the 
plan of Government ; ami 

(c) if so, whether his Ministry has 
~ought the assistance of guides from 
the Delhi Mountaincering Association? 

THE MINISTER OF STATE IN 
THE MINISTRY OF TOURISM AND 
CIVIL AVIATiON (SHRI A')HOK 
GEHLOT) : (a) A propo-;ul for orga
nising one national Youth festival and 
4 resional youth festivals is being 
considered by the Department. These 
will be organised in collaboration with 
the State/Vr Governments and youths 
from all over the ~ountry will be 
invited to participate in the above 
festivals. 

(b) and (c) Government of Sikkim 
bas orppised, trekkina 00. two routes 
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during MarchiApril and May/June, 
1985. The Department of Tourism is 
assisting them in publicising these trelcs 
in India and abroad. No assistance is 
being sought b) the Government of 
Sikkim from the- Delhi Mountaineering 
Association as they havc their own 
well trained guides who are morc 
familiar with that region. 

Plans For Jail Reforms 

11. SHR! PIYUSH TlRKI : Will 
the Minister of HOME AFFAIRS be 
pleased to state: 

(a) whether Government propos\! 
to chalk out plans for jail reforms in 
the country; 

(b) if so, by what time; 

(c) whether it includes setting up 
of high I ~ve1 jail reforms Committee 
or a Parliamentary C0ll1mittcc for the 
purpose; 

(d) if so. by what time; and 

(c) if not, the reasons thereof '[ 

THE MlNISTER OF STATE IN 
THE MINISTRY OF HOME AFFA1RS 
(SHRIMATI RAM DULARI SINHA) : 
(a) to \ c). As the que.tion of effecting 
improvements in prison administration 
had been engaging the attention of the 
Government, the All India Committee 
on Jail Reforms was set up in July, 
1980 under the Chairmanship of Mr. 
Justice A.N. Mulla(Retired) to enquirc 
into the rna Ltcr and make necessary 
recommendations. The Committee 
submitted its report in March, 1983. 
After studying the report, a scheme of 
Central Assistance for the Modernisa
tion of Prison Administration with 
special refercnce to women and youna 
offenders has been prepared in the 
context of the Seventh Five Year Plan 
and is under the scrutiny of the Plan
nina Commission. 




